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National seminar on human rights
https://thelivenagpur.com/2022/09/07/national-seminar-on-human-rights/

The Maharashtra National Law University, Nagpur is hosting a National Seminar on
Human Rights on the 8th and 9th of September, 2022 under the aegis of the National
Human Rights Commission.

The NHRC is a statutory organization that embodies India’s concern for the promotion
and protection of human rights.

The seminar, centered around the topic “Manav Adhikaron ki Amrit Uplabhdiyan”, will
include three academic sessions with key addresses from note-worthy personalities,
such as Rajiv Jain, the former Director of IB and Sanjay Kumar, the Under Secretary of
National Human Rights Commission. Students shall also play an active role in the
seminar.

The conference aims to examine the relationship between Literature Society and
Human Rights in a session presided by K Shrinivas Rao, the Secretary of Sahitya
Academy.

The second session centers around Media’s Role in Promotion of Human Rights, this
session includes lectures from prominent journalists such as Sudhanshu Ranjan. The
third session will be on the Commitment of Police towards the Protection of Human
Rights which will include addresses from Joel Joseph Denga and Vikas Mishra IPS.



EAST MOJO, Online, 8.9.2022

Page No. 0, Size:(0)cms X (0)cms.

Sy R
NATIONAL HUMAN
RIGHTS COMMISSION

Need to ponder why some states have low MMR compared to
others: NHRC chief

https://www.eastmojo.com/national/2022/09/08/need-to-ponder-why-some-states-have-
low-mmr-compared-to-others-nhrc-chief/
NHRC chairperson justice (retd) Arun Kumar Mishra has flagged the issue of imbalance
in sex ratio in the country and also asked to ponder why some states have low maternal
mortality rate (MMR) compared to others.

He said this while chairing a meeting on ‘Women’s health, survival and nutritional status
in India: Challenges and Way Forward’ hosted by the National Human Rights
Commission on September 5, officials said on Tuesday.

Chairing it, justice Mishra said there are enabling laws and policy frameworks towards
ensuring better healthcare for women as well as their empowerment.

However, these require to be implemented in the right earnest. The imbalance in the
sex ratio between male and female child remains a “point of concern”, he was quoted as
saying in a statement issued by the NHRC.

He said it is perhaps due to the mindset, which is causing this “disparity between the
male and female child despite that the girls legally have an equal share in the
inheritance of parental property”.

“Society as a whole needs to ponder over it,” the NHRC chief said.

Justice Mishra also said that the MMR has comparatively declined in the country, but it
continues to remain high. He emphasised that it is to be “pondered as to why some
states have low MMR compared to others”.

The NHRC chairperson said “the intra-state differences in MMR reflect the existing
inequality in access to factors that determined women'’s health, including healthcare
services”.

Earlier, NHRC Secretary General, D K Singh said the aim of the meeting is to have
inputs from different stakeholders including the Union ministries, which have been
working for women empowerment, as part of the Centre’s policies, and find out the gaps
in the policies and their implementation, the statement said.
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YE R JTel TR FT qaE, AT FTAFR AT A RNrad gof

https://jantaserishta.com/local/uttar-pradesh/polluted-water-causes-trouble-complaint-
filed-in-human-rights-commission-1545547

oFd deFd W MG H STl & SIRT §g @1 hereRAT 1 IGNT Uil AHaradr & forw
TRRATAT T TS T G &1 $HH RISAT WRIGR & MG Alrar HiT 3R F AT
PR 3T F o FUS TS &1 SAREIE 3T AT & 3Agadr oig g
mﬁmﬁmwmmymmm,mﬁ
aol T T 1 STeg & %herdl HaTeren! &l AIfed TR @ SRie| Aearer 7 g W)
TET gRa TfReor, 78 ool AS o ATHT aof s off © &1 ST 37l ar 3=
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UiES W AT 99 & AEIH § SenfRei a sufenftesrl wieqX & giud fear
Afhet 38l O 38 W HIS FRATS §3 AR 7 & F$ IS #Hdk T ST F gg
gl
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https://amritvichar.com/bareilly-polluted-water-causes-trouble-complaint-filed-in-human-
rights-commission/
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